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MINISTRY OF AGRICULTURE
(Department of Agriculture and Co-operation)
NOTIFICATION

- . .- New Delhi, the 2nd November, 2011

5.0. 2480(E).—In exercise of the powers conferred by Section 4 of the Insecticides Act. 1968 (46 of 1968),
the Central Government hereby makes the following further amendments in the notification of the Government of India
tn the erstwhile Ministry of Food, Agriculture. Community Development and Co-operation, number G S.R. 301, dated the
27th February, 1971, pamely -

In the said notification, for item (xix) (¢} and the entries relating thereto, the foliowing itcm and entries shall be
substituted, namely \—

“(xix)

(c) Dr. Gurbachan Singh, Chairman,
Agricultural Scientists Recruitment Board.
Indian Council of Agricultural Research,
Pusa, New Delhi.

(For a period of threc years from the date of
publication of this notification).”

[F. No. 19-6/2008-PP-I (Vol. ID)]
PANKAJ KUMAR; k. Sccy. (Plant Protection)

Note :—The principal notification was published in the Gazette of India, Extraordinary, Part II, Section 3,
Sub-section (i), vide number GS.R. 301, dated the 27th February, 1971 and subsequently amended by . —
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NOTIFICATION
New Dethi, the 2nd November, 2011

8.0. 2481(E).—In exercise of the powers conferred by Section 5 of the Insecticides Act, 1968 (46 of 1968), the
Central Government hereby makes the following further amendments in the notification of the Government of India in the
Ministry of Agriculture, Department of Agriculture and Cooperation, number $.0. 7XE), dated the 3rd February, 1997,
namely -

In the said notification, for serial number 1 and the entries relating thereto, the following serial number and entries shall
be substituted, namely :—

“] Dr. Gurbachan Singh, Chairman, Chairman™,
Agricuitural Scientists Recruitment Board,
Indian Council of Agricultural Research,
Pusa, New Delhi.

{F. No. 19-6/2008-PP-I (Vbl.IT)]
PANKAJKUMAR, Jt. Secy. (Plant Protection)
Note :—The principal notification was published in the Gazette of India. Extraordinary, Part-1I, Section 3, Sub-section ),
vide number S.Q. 79(E), dated the 3rd F ebruary, 1997 and subsequently amended by — -
(1) S.0. 420(E), dated the 30th May, 1997,
@) S.0.71(E), dated the 20th Januarv, 1998,
(iti) S.0.23(E), dated the 3rd January, 2000,
(iv) $.0.972(E), dated the 2nd Novernber, 2000,
(v) S.0. 11(E), dated the 5th January, 2001,
(vi} 8.0.147(E), dated the 1st February, 2002,
(vii) $.0.1024(E), dated the 5th September, 2003,
(viiy S.0.873(E), dated the 30th July, 2004,
@) S.0. 1434(E), dated the 3 1st December, 2004,
(x> S.0. 1081(E), dated the 29th July, 20035,
(xi) S.0. 1675(E), dated the 28th September, 2007,
(i) S.0.396(E), dated the 26th February, 2008,
Cai) S.0. 236_8(E), dated the 3rd October, 2008,
(xiv) 8.0.2147(E), dated the 2 1st Angust, 2009,
(xv) 5.0.352(E), dated the 15th February, 2010,
(xvi) 5.0. 684(E), dated the 23rd March, 2010,
(xvii} 8.0.2325(E), dated the 22nd September, 2010,
(xviil) S.0.2942(E), dated the 15th December, 2010, and
fax) 5.0. 2088(E), dated the 16th September, 2011
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